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Supreme Court [78]

A.K. Ghosh & Co. v. Biman Bose, (Sanjay Kumar and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC
3558

A.P. Govindan v. Union of India, (Sanjay Kumar and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC 1440
Ajab Singh v. State of M.P., (Manmohan and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 1420

All India Unit Trust Employees Assn. v. Uti Asset Management Co. (P) Ltd., (Dipankar Datta and
Satish Chandra Sharma, JJ.), 2026 SCC OnLine SC 1414

Alok Kotahwala v. Jaipur Metro Rail Corpn. Ltd., (Dipankar Datta and Satish Chandra Sharma, JJ.),
2026 SCC OnLine SC 1415

Arlington Spinning & Weaving Mills (P) Ltd. v. Bhawani Dass, (K.V. Viswanathan and A.S.
Chandurkar, JJ.), 2026 SCC OnLine SC 1432

Bhupender Kumar v. Hari Datt Sharma, (Vikram Nath and S.V.N. Bhatti, JJ.), 2026 SCC OnLine SC
1430

Bihar Industrial Area Development Authority v. Subhash Singh, (Aravind Kumar and Manmohan,
11.), 2026 SCC OnLine SC 1433

Brijlal v. State of U.P., (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 1425
C. Madanraj v. Babu, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 1428

Champaben Hiteshbhai Asodiya v. State of Gujarat, (Manoj Misra and Ujjal Bhuyan, JJ.), 2026 SCC
OnLine SC 1426

CIT v. Adeshwara Cement Co. (P) Ltd., (P.S. Narasimha and R. Mahadevan, JJ.), 2025 SCC OnLine
SC 3576

CIT v. Asefa Zohar Malampattiwala, (P.S. Narasimha and R. Mahadevan, JJ.), 2025 SCC OnLine SC
3571

CIT v. Gokul Agro Resources Ltd., (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC
3583

CIT v. Infosys Ltd., (Surya Kant and Joymalya Bagchi, JJ.), 2025 SCC OnLine SC 3589

CIT v. Kakrania Properties (P) Ltd., (Rajesh Bindal and R. Mahadevan, JJ.), 2025 SCC OnLine SC
3580

CIT v. Karan Maheshwari, (Manoj Misra and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 3586

CIT v. N.K. Industries Ltd., (Ujjal Bhuyan and K. Vinod Chandran, JJ.), 2025 SCC OnLine SC 3570
CIT v. Pramod Jain, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 3587

CIT v. Ram Nebhnani Huf, (P.S. Narasimha and R. Mahadevan, JJ.), 2025 SCC OnLine SC 3575

CIT v. Salesforce Com Singapore (P) Ltd., (P.S. Narasimha and R. Mahadevan, JJ.), 2025 SCC
OnLine SC 3573
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CIT v. Sharan Svadha LLP, (P.S. Narasimha and R. Mahadevan, JJ.), 2025 SCC OnLine SC 3574

CIT v. Star Cruises (India) (P) Ltd., (S.V.N. Bhatti and N.V. Anjaria, JJ.), 2026 SCC OnLine SC
1442

CIT v. Uttam Galva Metallics Ltd., (Manoj Misra and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 3590
CIT v. Vodafone Idea Ltd., (B.V. Nagarathna and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC 3582
CIT v. Vodafone Idea Ltd., (B.V. Nagarathna and N. Kotiswar Singh, JJ.), 2025 SCC OnLine SC 3592

Commr. (CGST) v. Karuna Rajendra Ringshia, (Sudhanshu Dhulia and Joymalya Bagchi, JJ.), 2025
SCC OnLine SC 3579

Countertops & Cabinets (India) (P) Ltd. v. Suman Kumar Verma, (Joymalya Bagchi and Vipul M.
Pancholi, JJ.), 2026 SCC OnLine SC 1418

Darbara Singh v. State of Punjab, (Rajesh Bindal and Manmohan, JJ.), 2025 SCC OnLine SC 3560

Dilip Mangesh Morje v. Goa Coastal Zone Management Authority, (Satish Chandra Sharma and
Sanjeev Sachdeva, JJ.), 2026 SCC OnLine SC 1417

Director v. Ramesh Kumar Yadav, (Rajesh Bindal and R. Mahadevan, JJ.), 2025 SCC OnLine SC
3581

Enviro Engineers v. ONGC (India) Ltd., (Manmohan and K. Vinod Chandran, JJ.), 2026 SCC OnLine
SC 1419

Eurotex Industries & Exports Ltd. v. Maharashtra State Electricity Distribution Co. Ltd., (Sanjay
Kumar and Sanjeev Sachdeva, JJ.), 2026 SCC OnLine SC 1441

G Mohanlal Patel v. Gana Kannappan, (Rajesh Bindal and Manmohan, JJ.), 2025 SCC OnLine SC
3561

G. Mohanlal Patel v. Gana Kannapan, (Rajesh Bindal and Manmohan, JJ.), 2025 SCC OnLine SC
3565

G. Narsing Rao v. National Highways Authority of India, (M.R. Shah and Aniruddha Bose, JJ.), 2022
SCC OnLine SC 2591

Godway Funicrafis v. State of A.P., (B.V. Nagarathna and K.V. Viswanathan, JJ.), 2025 SCC OnLine
SC 3585

H.P. Rohini v. Joint Secretary, (M.M. Sundresh and N. Kotiswar Singh, JJ.), 2026 SCC OnLine SC
1429

Kanak Bhanj Deo v. CIT, (Manoj Misra and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 3591

Konkan LNG (P) Ltd. v. Commr. of State Tax, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC
OnLine SC 3567

L & L Partners Litigation v. Jalesh Kumar Grover, (Dipankar Datta and Sheel Nagu, JJ.), 2026 SCC
OnLine SC 1435

Lalit Kumar Modi v. Board of Control for Cricket in India, (P.S. Narasimha and R. Mahadevan, JJ.),
2025 SCC OnLine SC 3572

Manju Arora v. CIT, (Pankaj Mithal and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC 3577

Montage Enterprises (P) Ltd. v. Central Goods & Service Tax, (J.B. Pardiwala and R. Mahadevan,
1J.), 2025 SCC OnLine SC 3593

National Legal Services Authority v. Union of India, (Vikram Nath and Sandeep Mehta, JJ.), 2025
SCC OnLine SC 3557

Nazru S Basheer v. Pancard Clubs Ltd., (K.V. Viswanathan and N. Kotiswar Singh, JJ.), 2025 SCC
OnLine SC 3569
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Pankaj Shamra v. Parmod Bansal, (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC
1410

Pavel Garg v. CIT, (Ujjal Bhuyan and Manmohan, JJ.), 2025 SCC OnLine SC 3568

Rasik Chandra Mondal v. State of W.B., (Sanjiv Khanna, C.J. and Sanjay Kumar, J.), 2024 SCC
OnLine SC 6295

Reliance General Insurance Co. Ltd. v. Om Parkash, (Sanjay Karol and N. Kotiswar Singh, JJ.),
2026 SCC OnLine SC 1445

S.P. Chandrakar v. State of Chhattisgarh, (Sanjay Karol and Augustine George Masih, JJ.), 2026
SCC OnLine SC 1444

Saleh Md. Mizanur Rahman v. Union of India, (Rajesh Bindal and Manmohan, JJ.), 2025 SCC
OnLine SC 3559

Saleh Md. Mizanur Rahman v. Union of India, (Rajesh Bindal and Manmohan, JJ.), 2025 SCC
OnLine SC 3564

Sansar Investment & Finance Co. (P) Ltd. v. Atlantic Spinning & Weaving Mills Ltd., (B.V.
Nagarathna and R. Mahadevan, JJ.), 2026 SCC OnLine SC 1423

Santosh Kumar Gupta v. State of Rajasthan, (Sanjay Kumar and Vijay Bishnoi, JJ.), 2026 SCC
OnLine SC 1436

Sarita v. Ram Pal, (Vikram Nath and Prasanna B. Varale, JJ.), 2026 SCC OnLine SC 1434
Shahid v. State of U.P., (Ahsanuddin Amanullah and R. Mahadevan, JJ.), 2026 SCC OnLine SC 1411

Shailendra Mani Tripathi v. Union of India, (Surya Kant, CJ., Joymalya Bagchi and V. Mohana, JJ.),
2026 SCC OnLine SC 1409

Shakuntala v. Robert Anthony, (Sanjay Karol and N. Kotiswar Singh, JJ.), 2026 SCC OnLine SC
1447

Sharad Kumar Jain v. State of M.P., (Rajesh Bindal and Manmohan, JJ.), 2025 SCC OnLine SC 3562

Shrinath Coop. Housing Society Ltd. v. Ishwarii, (K.V. Viswanathan and Vipul M. Pancholi, JJ.),
2026 SCC OnLine SC 1431

Shyamji Construction Co. v. Dilip Buildcon Ltd., (Ahsanuddin Amanullah and Sheel Nagu, JJ.), 2026
SCC OnlLine SC 1422

State of Karnataka v. Prabhu Shankar, (Sanjay Karol and N. Kotiswar Singh, JJ.), 2026 SCC
OnLine SC 1446

State of Rajasthan v. Mahant Shri Vishnu Prasad, (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026
SCC OnLine SC 1424

State of U.P. v. Om Veer, (N. Kotiswar Singh and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC
1421

Subhash Chandra Arya v. State of U.P., (Rajesh Bindal and Manmohan, JJ.), 2025 SCC OnLine SC
3566

Subhash Chandra Arya v. State of U.P., (Rajesh Bindal and Manmohan, JJ.), 2026 SCC OnLine SC
1413

Sujaldeep Saroha v. State of Haryana, (Rajesh Bindal and Manmohan, JJ.), 2025 SCC OnLine SC
3563

Sunil Surendrabhai Kakkad v. Samir Ganeshbhai Marathe, (J.B. Pardiwala and K. Vinod Chandran,
JJ.), 2026 SCC OnLine SC 1439
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Tata Steel Processing & Distribution Ltd. v. CCT, (Sanjay Kumar and Vipul M. Pancholi, JJ.), 2026
SCC OnLine SC 1438

Tripati Kumar Anjangi v. Union of India, (Aravind Kumar and Prasanna B. Varale, JJ.), 2026 SCC
OnLine SC 1412

Twaru v. Rattan Vir, (Sanjay Kumar and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC 1437

Union of India v. B Braun Medical India (P) Ltd., (Pankaj Mithal and Prasanna B. Varale, JJ.), 2025
SCC OnLine SC 3584

Union of India v. Bali Ram, (Dipankar Datta and Augustine George Masih, JJ.), 2026 SCC OnLine
SC 1416

Union of India v. HCC VCCL Joint Venture, (Sudhanshu Dhulia and Joymalya Bagchi, 1J.), 2025
SCC OnLine SC 3578

Union of India v. Heritage Foods Ltd., (Pankaj Mithal and Prasanna B. Varale, J1.), 2025 SCC
OnLine SC 3588

Vishnu Kumar Gupta v. State of M.P., (Aravind Kumar and Prasanna B. Varale, JJ.), 2026 SCC
OnLine SC 1443

WAQF No. 49 v. Prasun Shivhare, (M.M. Sundresh and N. Kotiswar Singh, JJ.), 2026 SCC OnLine
SC 1427

Allahabad High Court [116]
Aafreen v. State of U.P., (Siddharth Nandan, J.), 2026 SCC OnLine All 23256
Aasha Devi v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 23272
Abhishek Singh v. State of U.P., (Vikas Budhwar, J.), 2026 SCC OnLine All 23232
Afsain v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 23334
Akib v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 23323
Amar Singh v. State of U.P., (Vikas Budhwar, J.), 2026 SCC OnLine All 23231
Anil Dhuriya v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 23290
Asifv. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 23320
Ateen v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 23271
Athar v. State of U.P., (Tarun Saxena, J.), 2026 SCC OnLine All 23273
Avinash Kumar v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 23291
Awdhesh Kumar v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 23300
Babu Lal v. State, (Atul Sreedharan and Jai Krishna Upadhyay, JJ.), 2026 SCC OnLine All 23350
Bankey Lal v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 23309
Bhagwan v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 23237
Bhanu Pratap v. State of U.P., (Tarun Saxena, J.), 2026 SCC OnLine All 23242
Bharatlal v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 23318

Bharatvarsh Stone Crusher v. State of U.P., (J.J. Munir and Arun Kumar, JJ.), 2026 SCC OnLine
All 23257

Braj Mohan v. State of U.P., (Tarun Saxena, J.), 2026 SCC OnLine All 23244

CIT v. Durga Charitable Society, (Surya Prakash Kesarwani and Jayant Banerji, JJ.), 2022 SCC
OnLine All 2726
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Contemporary Issues on Labour Law Reform in India with Special Reference to New Labour Codes,
(Ashutosh Singh Charan and Juhi Agarwal), 2.4 LIJDLR (2024) 241

Contours of Dignity: Examining Sex Work in India and Beyond, (Kovid Tripathi), 1.4 LIJDLR (2024)
11

Corporate Governance Practices in India: A Theoretical Aspect, (Harshit Chowdhary), 2.1 LIJDLR
(2024) 173

Critical Analysis of the Lecture Method of Teaching in Legal Education and Suggestions for Progress,
(B. Dhanavel), 2.4 LIJDLR (2024) 128

Culture of Peace and Collective Violence, (Rajeshwari Ishu), 1.4 LIJDLR (2024) 200
Cyber Security in India: Evolution and Importance, (Khalid Ali Khan Afridi), 2.4 LIJIDLR (2024) 66

Cybersecurity and Digital Forensics: Legal Aspects of Investigating Cybercrimes, (Muskan Jaiswal),
2.1 LIJDLR (2024) 96

Dark Web : Unveiling the Pathways to Criminality in the Cyber Underground, (Gnanavel. L), 1.4
LIJDLR (2024) 346

Data Breaches Demystified: How the Exclusion of Pseudonymized Data Weakens India's Data
Protection Landscape, (Nireeksha Naren), 2.1 LIJDLR (2024) 463

Data Privacy in the Digital Era: Evaluating India's Regulatory Landscape, (Balaji Vignesh), 2.1
LIJDLR (2024) 732

Deepfake Technology and Legal Issues, (Deeksha Kumari), 2.1 LIJDLR (2024) 234
Depth of Diplomacy: Dealing With the Diplomats, (Jaya paliwal), 1.4 LIIDLR (2024) 178

Development of Data Protection and Privacy Law in E-Commerce, (Stuti Jaiswal and Shova Devi),
2.1 LIJDLR (2024) 776

Digital Rights Management and Competition Law: Striking A Balance Between Copyright Protection
and Market Access, (Omkar Ashok Galatagekar), 2.1 LIJDLR (2024) 678

Doctrine of Res Judicata Under Section 11 of Code of Civil Procedure (CPC): A Detailed
Examination of its Scope, Constructive Res Judicata, and Distinction from Issue Estoppel, (Vansh
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Effectiveness of Information Technology on Tax Administration in India, (Mohit Jubin shah), 2.4
LIJDLR (2024) 282
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the Position in Bihar, (Pratyush Kumar), 1.4 LIJDLR (2024) 137

Electoral Bonds Unveiled: A Spectacular Saga of Shattered Expectations, (Madhav Juyal), 2.1
LIJDLR (2024) 281
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(2024) 232

ESG Regulations: Corporate India's Expedition Towards A Sustainable Future, (Shivam
Bhattacharya), 2.4 LIJDLR (2024) 1
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Exploring Legal Remedies: Urgency for A Holistic Framework to Protect and Compensate Victims of
Dog Bites in India, (Ravina Gautam), 1.4 LIJDLR (2024) 190

From Gurukula to Global Classroom: A Historical Study of Socio-Cultural Foundations of the Indian
Education System, (Rutvij Vyas and Ved Vyas), 2.4 LIIDLR (2024) 33

Fundamental Rights in the Constitution of India: an Analysis of Relevant Articles and Case Laws,
(Khalid Ali Khan Afridi and Mohammad Tanveer), 2.4 LIJDLR (2024) 88

Gender Based Violence in Cyberspace: A Critical Analysis of Legal Framework in India, (Kanakshi
Nema), 1.4 LIJDLR (2024) 37

Gender Neutrality Within the Dimensions of Rape in the Indian Legal System, (Tanya), 1.4 LIJDLR
(2024) 113

Hinduism Unprejudiced Stake on the Third Gender, (Ayushi Mittal), 1.4 LIJDLR (2024) 357

Human Genome Editing Vis-A-Vis Right to Health, (Kajal Kamal kishore Bang), 2.1 LIIDLR (2024)
479

Human Rights Protection in Armed Conflicts: Emerging Legal Frame Works, (Devika Raj), 2.1
LIJDLR (2024) 762

Impact and Consequences of Abrogation of Article 370 and 35-A Under the Constitution of India: A
Study, (Vaibhav Tandon), 2.1 LIJDLR (2024) 828

Impact of Technology on Securities Regulation, (Kashish Agarwal), 2.4 LIJDLR (2024) 109

Impact on Land Reform Laws After the Introduction of Basic Structure Doctrine, (Meenatchi
Priyatharshini R and Pavithran S), 1.4 LIJDLR (2024) 277

In Pursuit of Harmony: Exploring the Nature and Sources of Public International Law From Theory
to Practice, (Mehak Bisht), 2.1 LIJDLR (2024) 588

Inclusive Justice: A Critical Analysis of Gender-Neutral Rape Laws in India, (Srishti Murali and
Nrupalaa Kumar), 2.1 LIJDLR (2024) 221

Infringement of Copyright in India: A Critical Study of the Doctrine of fair use and Imperative Need
for Reform, (Prakash Kumar and Kumari Diksha Chandra), 1.4 LIJIDLR (2024) 421

Intellectual Property in the Digital Age, (Akhila Anand and K Gopika), 2.1 LIJIDLR (2024) 719

Interpretation of Non-Fungible Tokens (NFTS) and Blockchain Technology in India, (Nandini
Achhra), 2.4 LIIDLR (2024) 207

Issues and Challenges of Artificial Intelligence in Copyright Laws, (Mayoank Prakash), 2.4 LIJDLR
(2024) 493

Jurisdictional Immunity, (Vinita Kumari), 2.1 LIJDLR (2024) 200
Legal Analysis of Bhopal: A Prayer for Rain, (Saanvi Aggarwal), 2.1 LIJDLR (2024) 538

Legal Regulation of Noise Pollution in India with Special Reference to the Judgment in Noise
Pollution (V), In Re (2005) 5 SCC 733, (Arryan Mohanty), 2.1 LIJIDLR (2024) 503

Letting Bygones Be Bygones: Implementing the Right to be Forgotten in India, (Gayathri G), 2.1
LIJDLR (2024) 560

Lost Yet Present: the Rise and Fall of A Breakthrough - Relevance of Rylands V. Fletcher in the
Contemporary Epoch, (Neelanjana Ray), 1.4 LIJDLR (2024) 290

Menstrual Leaves: A New Approach Towards Female Health Issues, (Shivli Shrivastava), 1.4 LIJIDLR
(2024) 127

Mismanagement of Digital Dead Body: Exploration of Legal Issues to Address Economic Exploitation
and Human Rights Violation, (Mohammad Minhazur Rahman), 1.4 LIJIDLR (2024) 69
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Navigating Corporate Complexities the Divergence of Company Law from General Legal Principles,
(Sania S. Bafna), 2.4 LIJDLR (2024) 357

Navigating Digital Defamation: Insights Into Indian Laws, Isp's Liability, and Publisher's
Responsibility, (Shruti Mishra), 1.4 LIJIDLR (2024) 220

Navigating Regulatory Frameworks: A Comprehensive Analysis of Legal Compliance for Startups in
India, (Dhiraj Kumar Choubey and Shova Devi), 2.1 LIJIDLR (2024) 788

Navigating the Personal Data Contours Under the Digital Personal Data Protection Act, 2023, (Amri
Gupta), 1.4 LIJDLR (2024) 98

Need and Purpose of Interpretation of Statutes, (Asmita Shrivastava), 2.1 LIJDLR (2024) 381

One Nation, One Election: Reforming Democracy or Challenging Federalism, (Harshini GS), 2.4
LIJDLR (2024) 225

Patenting of Genetically Modified Crops: A Global Exploration of Legal and Ethical Perspectives,
(Sonika Bhardwaj and Sruthi Sekhar), 2.1 LIJDLR (2024) 63

Police Brutality in India: its Impact on Individuals and Their Rights, (Hiral Vora), 2.1 LIJDLR (2024)
306

Poverty Eradication and Social Justice, (Muskan Jain), 2.1 LIJDLR (2024) 641

Privacy Unplugged: Balancing Technology and Human Rights, (Eekshitha Gutta), 2.1 LIJDLR (2024)
698

Recent Trend Relating to Sedition Law in India Issues and Challenges, (Anshuman Singh), 2.1
LIJDLR (2024) 914

Research Methodology: Concept & Significance, (Khalid Ali Khan Afvidi), 2.4 LIJDLR (2024) 441

Respect and Consent: Fostering A Culture of Safety at Universities, (Vanshika Shukla), 2.4 LIJIDLR
(2024) 470

Revenge Pornography - Socio-Legal Impact, (Animesh Nagvanshi and Vivek Kumar), 1.4 LIJDLR
(2024) 1

Role and Impact of Artificial Intelligence in Judiciary, (Sukriti Gupta), 2.1 LIJDLR (2024) 15

Safeguarding Female Workforce: Concerns Laws Protection & Measures, (Kashish Agarwal and
Mohit Shah), 2.1 LIJDLR (2024) 145

Status of Unborn Child: A Jurisprudential Analysis, (Viraj Kumar), 2.1 LIJDLR (2024) 182
Status of Women in Today's Society, (Abhishek Mishra and Shova Devi), 2.1 LIJIDLR (2024) 816

Supreme Court's Final Verdict on Article 370: Current Scenario and History, (Aarya Gurjar), 1.4
LIJDLR (2024) 62

Targeted Identities: The Complexities of Racial Profiling, (Neelanksha Bhatia and Tanvi Jain), 1.4
LIJDLR (2024) 410

Technological Interventions in Combating Societal Drug Abuse, (Saksham Sharma and Sahibpreet
Singh), 2.1 LIJDLR (2024) 29

The Coercive Power of the State and its Relevance in Modern Democracy, (Saurabh Kumar), 1.4
LIJDLR (2024) 377

The Evolving Socio-Legal Landscape of Climate Migration, (Atheesha M.V.), 2.1 LIJDLR (2024) 631

The Ignored Frontier: Exploring Women's Rights in Abortion and Female Genital Mutilation in India,
(Yashi and Amri Gupta), 1.4 LIJDLR (2024) 254

The Impact of Artificial Intelligence on Intellectual Property, (Shushmithaa KJ), 1.4 LIJIDLR (2024)
395
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The Intersection of Customs and Law: Evaluating the Effects of the Uniform Civil Code in Northeast
India, (Aniruddh Atul Garg), 2.4 LIJDLR (2024) 376

The Principle of Nonrefoulement and the National Security Dilemma: Addressing the Rohingya Crisis
in Bangladesh, (Mafruza Sultana and Md. Farhan Rashed), 2.4 LIJDLR (2024) 145

The Right to Internet: A Fundamental Delusion, (Ankur Mishra), 2.1 LIJIDLR (2024) 898

The Right to Privacy and National Security: A Jurisprudential Examination, (Rhea Agnihotri), 2.4
LIJDLR (2024) 405

The Role of Corporate Governance in Managing Cybersecurity Risks: A Comprehensive Analysis,
(Kashish Agarwal and Mohit Shah), 2.1 LIJDLR (2024) 352

The Role of Judiciary in Upholding Federalism and Resolving Conflicts Between Centre and State in
India: A Comprehensive Analysis, (Rudrabhishek Chauhan and Gyanendra Pandey), 2.1 LIJDLR
(2024) 608

The Uniform Civil Code of Uttarakhand: A Legal & Constitutional Analysis, (Manik Tindwani), 2.4
LIJDLR (2024) 302

Towards Equality: Assessing the Legal Framework and Challenges of Same-Sex Marriage
Recognition in India, (Shivani Singh), 2.1 LIJDLR (2024) 879

Transformative Justice: Judicial Activism as a Catalyst for Constitutional Evolution in India, (Saara
Upadhyaya), 2.4 LIJDLR (2024) 17

Trims and the Concept of Investment Under the Wto Agreement, (Neha Raj), 2.1 LIJDLR (2024) 659

Understanding the Indian Collegium System: A Comprehensive Overview, (Mudit Naveen and Harshit
Naveen), 1.4 LIJIDLR (2024) 525

Understanding the Multifaceted Web of Forced Migration in Interstate Conflicts, (Yash Singh and
Pragnya Prachurya Acharya), 1.4 LIJDLR (2024) 309

Unraveling India's Federal Governance: A Circumstantial Exploration, (Swetha M Manohar), 2.1
LIJDLR (2024) 710

Unraveling the Impact of Deepfakes on International Conflict Through the Lens of Information
Warfare: an Analysis, (Shraddha Tiwari), 1.4 LIJIDLR (2024) 363

Bills in Parliament [7]

* Prevention of Insults to National Honour (Amendment) Bill, 2026 [Bill No. 59 of 2026]
Circulars

* Cabinet Secretariat [Noti. No. S.0. 4040(E)]

* Ministry of Agriculture [Noti. No. S.0. 4045(E)]

* Ministry of Ayurveda Yoga and Naturopathy Unani Siddha and Homeopathy (Ayush) [Noti. No.
G.S.R. 657(E)]

* Ministry of Civil Aviation [Noti. No. G.S.R. 647(E)]
* Ministry of Defence [Noti. No. S.R.O. 20]
* Ministry of Home Affairs [Noti. No. G.S.R. 658(E)]
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